
ORISSA HIGH COURT

FILING REPORT AS ON :17/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

1 BLAPL/0008283/2020 ASHOK @ ASOKA KUMAR NANDA DIPTI RANJAN BHOKTA JEYPORE VIGILANCE /24 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

2 BLAPL/0008284/2020 RAJU SRAMBUTIKA @ SRAMUTIKA PANCHANAN PANIGRAHI GUDARI /38 /2020

VS VS ()

STATE OF ODISHA //

3 BLAPL/0008285/2020 RAJESH MOHANTY R.P.PATTNAIK KUNDRA /93 /2020

VS VS ()

STATE OF ODISHA //

4 BLAPL/0008286/2020 SANGRAM @ SANGRAM KESHARI PRADHAN S.K.MOHANTY JAGANNATHA PRASAD /252 /2020

VS VS ()

STATE OF ODISHA //

5 BLAPL/0008287/2020 SIJU @ AJAY MALLIK RADHIKA RANJAN BHATTACHARYA JAJPUR SADAR /295 /2017

VS VS ()

STATE OF ODISHA //

6 BLAPL/0008288/2020 SAMAY PURTY PRASANTA KUMAR SAHOO PARJANG /142 /2018

VS VS ()

STATE OF ODISHA //

7 BLAPL/0008289/2020 CHUDARAM @ CHUDAMANI SETH B.B.ROUTRAY SOHELLA /99 /2019

VS VS ()

STATE OF ODISHA //

8 BLAPL/0008290/2020 LAXMIDHAR MALLIK @ NAKHIA @ LUCKH P.K.DEO BARI /168 /2020

VS VS ()

STATE OF ODISHA //

9 BLAPL/0008291/2020 SANTOSH GOUDA SAYABRATA PANDA K.NUAGOAN /53 /2020

VS VS ()

STATE OF ODISHA //

10 BLAPL/0008292/2020 JAGANNATH RANA RABINDRA KUMAR MISHRA BANAPUR P.S. /331 /2020

VS VS ()

STATE OF ODISHA //

11 BLAPL/0008293/2020 MD. ANWAR ISLAM SURYAKANTA DWIBEDI RAIKIA /16 /2020

VS VS ()

STATE OF ODISHA //
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12 BLAPL/0008294/2020 KRUSHNA CHANDRA BISOI @ KRUSHNA BISOIMANORANJAN PADHY BOIPARIGUDA /103 /2020

VS VS ()

STATE OF ODISHA //

13 BLAPL/0008295/2020 PRAKASH KUMAR MOHANTY @ PRKASH CH MOHANTYSAMIR KUMAR MISHRA KAKATAPUR /47 /2018

VS VS ()

STATE OF ODISHA //

14 BLAPL/0008296/2020 SOURAV RANJAN ROUT ANIRUDHA DAS  / /0

VS VS ()

STATE OF ODISHA //

15 BLAPL/0008297/2020 KALIA @ KALANDI @ AMARENDRA BEHERAS.M.NAYAK ATHGARH /174 /2020

VS VS ()

STATE OF ODISHA //

16 BLAPL/0008298/2020 ELENA WATEKA @ ELANA WATEKA @ ALANA WATEKAJ.K.KHUNTIA BANDHUGOAN /33 /2020

VS VS ()

STATE OF ODISHA //

17 BLAPL/0008299/2020 BINOD KUMAR SAHA@ BINODA SAHA DEBENDR DHAR PADAMPUR /154 /2020

VS VS ()

STATE OF ODISHA //

18 BLAPL/0008300/2020 HRUSIKESH PADHY JYOTIRMAYA SAHOO K.NUAGAON /108 /2019

VS VS ()

STATE OF ODISHA //

19 BLAPL/0008301/2020 BALLABHA SIKA DEBENDRA DHAR PAIKMAL /144 /2019

VS VS ()

STATE OF ODISHA //

20 BLAPL/0008302/2020 DIPTI RANJAN @ TIKI BISWAL SURYA NARAYAN MISHRA SATYABADI /250 /2020

VS VS ()

STATE OF ODISHA //

21 BLAPL/0008303/2020 PRAKASH LIMA B.P.CHHUALSINGH ADVA /66 /2020

VS VS ()

STATE OF ODISHA //

22 BLAPL/0008304/2020 RAM KRUSHNA LENKA@ BK BIBHUDANANDA MOHAPATRA BHANJANAGAR /305 /2020

VS VS ()

STATE OF ODISHA //

23 BLAPL/0008305/2020 SOREN PURTY UMESH CHANDRA DORA PARJANG /142 /2018
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VS VS ()

STATE OF ODISHA //

24 BLAPL/0008306/2020 SUSHANTA @ BHOI SANTANU KUMAR SARANGI CUTTACK SADAR /457 /2020

VS VS ()

STATE OF ODISHA //

25 BLAPL/0008307/2020 DIPTIMAN SAHU S.K.BHANJADEO JANKIA P.S. /24 /2020

VS VS ()

STATE OF ODISHA //

26 BLAPL/0008308/2020 HEMANTA BHOI SATYA NARAYAN MISHRA - 4 JUNAGARH /294 /2020

VS VS ()

STATE OF ODISHA //

27 BLAPL/0008309/2020 SIPU @ DEEPAK KUMAR LENKA NIRANJAN LENKA UDALA /243 /2020

VS VS ()

STATE OF ODISHA //

28 BLAPL/0008310/2020 KALICHARAN PRADHAN NIRANJAN LENKA UDALA /243 /2020

VS VS ()

STATE OF ODISHA //

29 BLAPL/0008311/2020 SANDHA @ PRASANNA MALLIK SURYA NARAYAN MISHRA PURI SADAR /232 /2020

VS VS ()

STATE OF ODISHA //

30 BLAPL/0008312/2020 BULU BEHERA SURYA NARAYAN MISHRA GOP /290 /2020

VS VS ()

STATE OF ODISHA //

31 BLAPL/0008313/2020 PAGAL @ FIROZ BEHERA SURYA NARAYAN MISHRA RAMACHANDI /51 /2020

VS VS ()

STATE OF ODISHA //

32 BLAPL/0008314/2020 HAGURU @ KANHA NAIK BISWAJIT NAYAK BALIMI /16 /2015

VS VS ()

STATE OF ODISHA //

33 BLAPL/0008315/2020 GOBINDA CHANDRA SAHOO @ GOBINDA CH. SAHOOSURYA NARAYAN MISHRA BALIPATNA /322 /2020

VS VS ()

STATE OF ODISHA //

34 CMAPL/0000251/2020 MD.IQUBAL P.C KAR  / /

VS VS ()
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COMMISSIONER.,KENDRIYA VIDYALAYA SANGATHAN //

35 CMP/0000628/2020 BISWANATH SAHOO NARAYAN DASH  / /

VS VS ()

NETRANANDA SAHOO //

36 CMP/0000629/2020 NABA PATRA TANMAY MISHRA  / /

VS VS ()

PURNIMA FRANCIS //

37 CONTC/0005106/2020 RABINDRANATH PARAMANIK ADV  / /

VS VS ()

SATYABRATA SAHOO //

38 CONTC/0005107/2020 PANCHANAN SAHOO ADV  / /

VS VS ()

SATYABRATA SAHOO //

39 CONTC/0005108/2020 FAKIR KARNA ADV  / /

VS VS ()

SOURAV GARG //

40 CONTC/0005109/2020 NIRANJAN CHAND ADV  / /

VS VS ()

DEORANJAN KUMAR SINGH //

41 CONTC/0005110/2020 DILLIP KUMAR MOHANTY ADV  / /

VS VS ()

DEORANJAN KUMAR SINGH //

42 CONTC/0005111/2020 RAMESH CHANDRA BEHERA ADV  / /

VS VS ()

DEORANJAN KUMAR SINGH //

43 CONTC/0005112/2020 NIRANJAN MISHRA ADV  / /

VS VS ()

UMAKANTA TRIPATHY //

44 CONTC/0005113/2020 HEMANTA KETKI ADV  / /

VS VS ()

SURENDRA KUMAR //

45 CONTC/0005114/2020 MILAP TANDI ADV  / /

VS VS ()

SURENDRA KUMAR //
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46 CONTC/0005115/2020 NIRAKAR MAHANAND ADV  / /

VS VS ()

SURENDRA KUMAR //

47 CONTC/0005116/2020 NARAYAN HANS ADV  / /

VS VS ()

SURENDRA KUMAR //

48 CONTC/0005117/2020 CHAITRAM JAGAT ADV  / /

VS VS ()

SURENDRA KUMAR //

49 CONTC/0005118/2020 KHIRAMATI MAHANAND ADV  / /

VS VS ()

SURENDRA KUMAR //

50 CONTC/0005119/2020 MALATI PATEL ADV  / /

VS VS ()

SURENDRA KUMAR //

51 CONTC/0005120/2020 SANATAN ADBANG ADV  / /

VS VS ()

SURENDRA KUMAR //

52 CONTC/0005121/2020 PARAMA BHOI ADV  / /

VS VS ()

SURENDRA KUMAR //

53 CONTC/0005122/2020 GOPAL @ KRUPASINDHU NIAL ADV  / /

VS VS ()

SURENDRA KUMAR //

54 CONTC/0005123/2020 BASANTI PATEL ADV  / /

VS VS ()

SURENDRA KUMAR //

55 CONTC/0005124/2020 HEMANTA JAGAT ADV  / /

VS VS ()

SURENDRA KUMAR //

56 CONTC/0005125/2020 RAJA BHUE ADV  / /

VS VS ()

SURENDRA KUMAR //

57 CONTC/0005126/2020 DALA JAGAT@ AENLA ADBANG ADV  / /
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VS VS ()

SURENDRA KUMAR //

58 CONTC/0005127/2020 MASATRAM ROUT ADV  / /

VS VS ()

SURENDRA KUMAR //

59 CONTC/0005128/2020 PADMALOCHAN JAGAT ADV  / /

VS VS ()

SURENDRA KUMAR //

60 CONTC/0005129/2020 ARAKHITA BHATRA @ HARIJAN ADV  / /

VS VS ()

SURENDRA KUMAR //

61 CONTC/0005130/2020 NAKULA JAGAT ADV  / /

VS VS ()

SURENDRA KUMAR //

62 CONTC/0005131/2020 HERO MAHANAND ADV  / /

VS VS ()

SURENDRA KUMAR //

63 CONTC/0005132/2020 BRAJA MOHAN CHAND ADV  / /

VS VS ()

K SUDARSAN CHAKROBARTY //

64 CONTC/0005133/2020 NARAYAN CHANDRA DALAI ADV  / /

VS VS ()

SANJIB CHOPRA //

65 CONTC/0005134/2020 DIPTI RANJAN OJHA ADV  / /

VS VS ()

SANJEEV CHOPRA //

66 CONTC/0005135/2020 GAGAN BIHARI MOHANTY S.K.NAYAK-2  / /

VS VS ()

TAHASILDAR,DHARMASALA //

67 CONTC/0005136/2020 UPENDRA KUMAR TRIPATHY ADV  / /

VS VS ()

D.K.SINGH //

68 CONTC/0005137/2020 SASHIBHUSAN RATH ADV  / /

VS VS ()
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PRADIPTA KUMAR MOHAPATRA //

69 CONTC/0005138/2020 LALIT CHOWDHURY SUBHENDU KUMAR DAS  / /

VS VS ()

SASWAT MISHRA //

70 CONTC/0005139/2020 KUNI MISHRA ADV  / /

VS VS ()

DEO RANJAN SINGH //

71 CONTC/0005140/2020 NABA PATRA TANMAY MISHRA  / /

VS VS ()

PURNIMA FRANCIS //

72 CONTC/0005141/2020 PRAMOD KUMAR PATNAIK PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

BISHNUPADA SETHY //

73 CONTC/0005142/2020 MAHENDRA KHADIA SUKANTA KUMAR MISHRA  / /

VS VS ()

BRAJA  KISHORE PARIDA //

74 CONTC/0005143/2020 SATAPATHY THAPA SUKANTA KUMAR MISHRA  / /

VS VS ()

BRAJA KISHORE PARIDA //

75 CONTC/0005144/2020 MANOJ KUMAR MOHARANA SUSANTA KUMAR MISHRA  / /

VS VS ()

BRAJA KISHORE PARIDA //

76 CONTC/0005145/2020 ANTARYAMI PAIK SUKANTA KUMAR MISHRA  / /

VS VS ()

BRAJA KISHORE PARIDA //

77 CONTC/0005146/2020 KESHAB CHANDRA BEHERA SUSANTA KUMAR MISHRA  / /

VS VS ()

BRAJA KISHORE PARIDA //

78 CONTC/0005147/2020 GADADHAR JAGATI ADV  / /

VS VS ()

SAMARTH BURMA //

79 CRLA/0000585/2020 SUSHANTA BAGAL NILA MADHAB PRAHARAJ BADSAHI /60 /2017

VS VS ()

STATE OF ODISHA //
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80 CRLMA/0000148/2020 LALIT MUDULI ARIJEET MISHRA JEYPORE SADAR /129 /2020

VS VS ()

STATE OF ODISHA //

81 CRLMC/0001626/2020 SAMIR KUMAR PANDA JYOTIRMAYA SAHOO BERHAMPUR TOWN /69 /2007

VS VS ()

STATE OF ODISHA //

82 CRLMC/0001627/2020 HARSHA BARDHAN BEHERA MOHENDRA KUMAR MOHAPATRO DHARAMGARH /142 /2020

VS VS ()

STATE OF ODISHA //

83 CRLMC/0001628/2020 MUKESH KUMAR PANDI @MOSKHYA JUGAL KISHORE PANDA KODALA /269 /2018

VS VS ()

STATE OF ODISHA //

84 CRLMP/0001434/2020 SANATAN SWAIN S.K.MOHANTY  / /0

VS VS ()

STATE OF ODISHA //

85 CRLMP/0001435/2020 JITU KRUSHNA DAS BISHNU PRASAD PRADHAN KHURDA P.S. /384 /2020

VS VS ()

STATE OF ODISHA //

86 CRLMP/0001436/2020 BASANTI JENA SACHIDANANDA PADHEE TOMANDO /120 /2020

VS VS ()

STATE OF ODISHA //

87 CRLREV/0000439/2020 KENDU @ JAIRAM BARI N.R.ROUT BARBIL /196 /2014

VS VS ()

STATE OF ODISHA //

88 CRLREV/0000440/2020 SANTOSH LOHRAS S.S.RAY-2  / /0

VS VS ()

STATE OF ODISHA //

89 CRLREV/0000441/2020 SANGEETA SWAIN@SAHOO BIJAYA KUMAR RAGADA MAHILA P.S. BUXIBAZAR /183 /2012

VS VS ()

STATE OF ODISHA //

90 MACA/0000741/2020 SUDAM @ SUDAM CHARAN BEHERA KALIPATARU PANIGRAHI  / /

VS VS ()

RAJASIS SAHOO //

91 RPFAM/0000125/2020 SAKUNTALA PARIDA SUSANTA KUMAR PRADHAN 2  / /
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VS VS ()

GANESWAR PARIDA //

92 RPFAM/0000126/2020 SATYA KUMAR HATI AMITAV TRIPATHY  / /

VS VS ()

TAPOI HATI //

93 TRP(C)/0000196/2020 SMITARANI KHUNTIA LALATENDU SAMANTARAY  / /

VS VS ()

RABINDRA KUMAR PATRO //

94 WA/0000688/2020 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

BUDHADEV SWAIN //

95 WA/0000689/2020 STATE OF ORISSA ADDL. GOVT. ADVOCATE  / /

VS VS ()

SURESH KUMAR MISHRA //

96 WA/0000690/2020 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

NARAYAN NAYAK //

97 WA/0000691/2020 STATE OF ODISHA SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

DHRUBA CHARAN BISWAL //

98 WA/0000692/2020 STATE PROJECT DIRECTOR, OPEPA, (NOW OSEPA)SENIOR STANDING COUNSEL (S AND ME)  / /

VS VS ()

BIMBADHAR BEHURA //

99 WA/0000693/2020 DR. SANDIPANA MISHRA @ DAS S.K.SAMAL  / /

VS VS ()

STATE OF ODISHA //

100 WP(C)/0031488/2020 PRASANT KUMAR MOHAPATRA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

101 WP(C)/0031489/2020 HEMANTA KUMAR MAHARANA PRAFULLA KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ORISSA //

102 WP(C)/0031490/2020 PRAKASH CHANDRA PANDA DIPTI RANJAN BHOKTA  / /

VS VS ()
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UNION OF INDIA //

103 WP(C)/0031491/2020 MAMATA SETHI DIPTI RANJAN BHOKTA  / /

VS VS ()

STATE OF ORISSA //

104 WP(C)/0031492/2020 BHARAT MATA SELF HELP GROUP SIDHARTH PRASAD DAS  / /

VS VS ()

STATE OF ORISSA //

105 WP(C)/0031493/2020 SATYANARAYAN KHANDAI BANABIHARI RAY  / /

VS VS ()

STATE OF ORISSA //

106 WP(C)/0031494/2020 DHIRENDRA KUMAR SAHU SUSANTA KUMAR DASH  / /

VS VS ()

STATE OF ODISHA //

107 WP(C)/0031495/2020 AMULYA KUMAR BEHERA BIDYADHAR MANASINGH  / /

VS VS ()

THE STATE OF ORISSA //

108 WP(C)/0031496/2020 TRILOCHAN DASH BIDYADHAR MANASINGH  / /

VS VS ()

THE STATE OF ORISSA //

109 WP(C)/0031497/2020 KISHORE KUMAR PANIGRAHI GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

110 WP(C)/0031498/2020 MANORANJAN SAMAL GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

111 WP(C)/0031499/2020 UMAKANTA MALIK GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

112 WP(C)/0031500/2020 PRAMOD KUMAR SAMANTARAY GOPAL SINHA  / /

VS VS ()

STATE OF ODISHA //

113 WP(C)/0031501/2020 GANDHI PATHAGAR DILLIP KUMAR PRADHAN  / /

VS VS ()

STATE OF ODISHA //
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114 WP(C)/0031502/2020 BASANTI DEHURY RAMESH AGARWAL  / /

VS VS ()

THE CHIEF GENERAL MANAGER, MAHANADI COAL FIELD, ANGUL //

115 WP(C)/0031503/2020 DAMAYANTI PANDA AMIYA KUMAR MISHRA (2)  / /

VS VS ()

STATE OF ODISHA //

116 WP(C)/0031504/2020 BENUDHAR RAY PRASANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

117 WP(C)/0031505/2020 MANGULI CHARAN BEHERA PRASANTA KUMAR MISHRA  / /

VS VS ()

CHAIRMAN-CUM-MD, OSP H AND W CORPORATION LTD. //

118 WP(C)/0031506/2020 SANTOSH KUMAR PRADHAN PRASANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

119 WP(C)/0031507/2020 SUDHANSU SEKHAR SAHOO SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

120 WP(C)/0031508/2020 MAHESWAR MALLICK SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

121 WP(C)/0031509/2020 GITANJALI PATTAYOSHI OM SWARUP  / /

VS VS ()

MAHINDRA FINANCE SERVICE LTD. //

122 WP(C)/0031510/2020 MILAN CHANDRA MALI L.K.MOHANTY  / /

VS VS ()

STATE OF ORISSA //

123 WP(C)/0031511/2020 PRADEEP KUMAR PATI L.K.MOHANTY  / /

VS VS ()

STATE OF ORISSA //

124 WP(C)/0031512/2020 GANAPATI EDUCATIONAL TRUST KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

125 WP(C)/0031513/2020 SUNAKAR BHOI DHANANJAYA NAYAK  / /
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VS VS ()

STATE OF ODISHA //

126 WP(C)/0031514/2020 BALUNKESWAR SAHOO HIMANSHU BHUSAN DASH  / /

VS VS ()

STATE OF ODISHA //

127 WP(C)/0031515/2020 JITENDRA RANA SANTOSH KUMAR NANDA  / /

VS VS ()

STATE OF ODISHA //

128 WP(C)/0031516/2020 BUDHIMANTA SAHOO MOHIT AGARWAL  / /

VS VS ()

DISTRICT EDUCATION OFFICER, PARJANG //

129 WP(C)/0031517/2020 RAJESH PATI M.PRATAP @ PRATAP KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

130 WP(C)/0031518/2020 NARESH CHANDRA NAIK GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

131 WP(C)/0031519/2020 SUSHIL BISI GYANA RANJAN SETHI  / /

VS VS ()

STATE OF ODISHA //

132 WP(C)/0031520/2020 CHAKRADHAR PADHI TAPAS KUMAR ACHARYA  / /

VS VS ()

STATE OF ODISHA //

133 WP(C)/0031521/2020 STATE OF ODISHA ADDL. GOVT. ADVOCATE  / /

VS VS ()

RAMAKANTA SATPATHY //

134 WP(C)/0031522/2020 SRIBATSA KUMAR SWAIN GYANALOKA MOHANTY  / /

VS VS ()

SUPDT. OF POLICE, PURI //

135 WP(C)/0031523/2020 ABDHUT PRADHAN RITA SINGH  / /

VS VS ()

STATE OF ODISHA //

136 WP(C)/0031524/2020 TRILOCHAN DAS BISWAMBAR MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

137 WP(C)/0031525/2020 SUKRUTI MANGAL PRADEEP KUMAR DAS  / /

VS VS ()

CHAIRMAN, PARADEEP, PORT TRUST, JAGATSINGHPUR //

138 WP(C)/0031526/2020 BISHNU CHARAN BISOI DEEPALI MAHAPATRA  / /

VS VS ()

STATE OF ODISHA //

139 WP(C)/0031527/2020 KRUPASINDHU NAYAK @ NAHAK BHASKAR CHANDRA PANDA  / /

VS VS ()

STATE OF ODISHA //

140 WP(C)/0031528/2020 TRINATH SAHOO K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

141 WP(C)/0031529/2020 SOUMYA RANJAN GAHAN K.K.SWAIN  / /

VS VS ()

SECRETARY, ODISHA PUBLIC SERVICE COMMISSION, CTC //

142 WP(C)/0031530/2020 BHAGABAN SAHU SUBHRANSU BHUSAN MOHANTY  / /

VS VS ()

STATE OF ODISHA //

143 WP(C)/0031531/2020 RASMITA PANDA K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

144 WP(C)/0031532/2020 ASIT KUMAR SUTAR K.K.SWAIN  / /

VS VS ()

STATE OF ODISHA //

145 WP(C)/0031533/2020 JASODA BISWAS U.C.JENA  / /

VS VS ()

THE EXECUTIVE OFFICER, BHADRAK //

146 WP(C)/0031534/2020 TUNI NAIK ABHIRAM SWAIN  / /

VS VS ()

STATE OF ODISHA //

147 WP(C)/0031535/2020 DURGA PRASAD PANIGRAHI ABHIRAM SWAIN  / /

VS VS ()

STATE OF ODISHA //
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148 WP(C)/0031536/2020 MOHAN SAHU S.PATTANAIK  / /

VS VS ()

JOINT COMMISSIONER, CONSOLIDATION AND SETTLEMENT, SAMBALPUR //

149 WP(C)/0031537/2020 BISHNU PRASAD PAIKARAY SHASHI BHUSAN JENA  / /

VS VS ()

STATE OF ODISHA //

150 WP(C)/0031538/2020 HATIM SAHA PRAVASH CH. JENA  / /

VS VS ()

STATE OF ODISHA //

151 WP(C)/0031539/2020 PURUSOTTAM TARAI KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

152 WP(C)/0031540/2020 FIROJ NAYAK SIDDHARTH GOUTAM DAS  / /

VS VS ()

STATE OF ODISHA //

153 WP(C)/0031541/2020 PRASANTA SENAPATI B.N.PANDA  / /

VS VS ()

STATE OF ODISHA //

154 WP(C)/0031542/2020 DIPTI RANJAN OJHA RUDRA NARAYAN PARIJA  / /

VS VS ()

STATE OF ODISHA //

155 WP(C)/0031543/2020 MAHENDRA OJHA BASUDEV PUJARI  / /

VS VS ()

STATE OF ORISSA //

156 WP(C)/0031544/2020 HARISCHANDAN CHHATRIA PABITRA KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

157 WP(C)/0031545/2020 PRASANNA KUMAR BARIK @ PRASANNA BARIKSIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

158 WP(C)/0031546/2020 ACHYUTANANDA DAS SIDHARTHA SWAIN  / /

VS VS ()

STATE OF ODISHA //

159 WP(C)/0031547/2020 NANDA KISHORE PARIKA ALOK KUMAR MOHAPATRA  / /

Page 14/32



ORISSA HIGH COURT

FILING REPORT AS ON :17/11/2020

SL FILING NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL PS CASE/LOWER COURT CASE/DISTRICT

VS VS ()

STATE OF ODISHA //

160 WP(C)/0031548/2020 PRAVARJEET SINGH SALUJA ASHIS KUMAR MISHRA  / /

VS VS ()

THE UNION OF INDIA //

161 WP(C)/0031549/2020 LIMAI CHARAN MAHAT ASHIS KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

162 WP(C)/0031550/2020 NIRMAL CHANDRA SAHOO ALOK KUMAR MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //

163 WP(C)/0031551/2020 BHABANI SHANKAR MISHRA ASHIS KUMAR MISHRA  / /

VS VS ()

STATE OF ORISSA //

164 WP(C)/0031552/2020 BRAJABANDHU MALLIK ANIL KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

165 WP(C)/0031553/2020 HALADHAR NIAL ASHIS KUMAR MISHRA  / /

VS VS ()

THE STATE OF ODISHA //

166 WP(C)/0031554/2020 HEMANTA KUMAR PRUSTY SATYABRATA MOHANTY  / /

VS VS ()

COMMISSIONER-CUM-SECRETARY, DEPT. OF WORKS //

167 WP(C)/0031555/2020 KHAGESWAR MAJHI RANJAN KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

168 WP(C)/0031556/2020 DULI MAJHI RANJAN KUMAR NAYAK  / /

VS VS ()

STATE OF ODISHA //

169 WP(C)/0031557/2020 BINAPANI DALEI KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

170 WP(C)/0031558/2020 TANKADHAR BEHERA SOUMYA RANJAN MOHANTY  / /

VS VS ()
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STATE OF ODISHA //

171 WP(C)/0031559/2020 MAGU BHOI KHIROD K. ROUT  / /

VS VS ()

STATE OF ODISHA //

172 WP(C)/0031560/2020 LINGARAJ INSTITUTE OF ALLIED MEDICAL SCIENCEBIRAJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

173 WP(C)/0031561/2020 SADANANDA PALEI @ SADA PALEI KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

174 WP(C)/0031562/2020 JUTIA BARIK KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

175 WP(C)/0031563/2020 PABITRA KUMAR SAHU KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

176 WP(C)/0031564/2020 MAHESH CHANDRA RAY MANOJ KUMAR MOHANTY  / /

VS VS ()

STATE OF ODISHA //

177 WP(C)/0031565/2020 BABULI BARIK KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

178 WP(C)/0031566/2020 ANAM BHOI U.C.MISHRA  / /

VS VS ()

STATE OF ODISHA //

179 WP(C)/0031567/2020 RASHMI BHOI KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

180 WP(C)/0031568/2020 GOBINDA DAS KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

181 WP(C)/0031569/2020 PABANA SWAIN KHIROD K. ROUT  / /

VS VS ()

STATE OF ODISHA //
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182 WP(C)/0031570/2020 BIDESHI TARAI KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

183 WP(C)/0031571/2020 CHINMAYA RANJAN RAM BISWABIHARI MOHANTY  / /

VS VS ()

STATE OF ODISHA //

184 WP(C)/0031572/2020 CREATIVE INSTITUTE OF ALLIED MEDICAL SCIENCEBIRAQJA PRASANNA DAS  / /

VS VS ()

STATE OF ODISHA //

185 WP(C)/0031573/2020 GATIKRUSHNA JENA KHIROD K.ROUT  / /

VS VS ()

STATE OF ODISHA //

186 WP(C)/0031574/2020 JALANDHAR BISWAL KHIROD K. ROUT  / /

VS VS ()

STATE OF ODISHA //

187 WP(C)/0031575/2020 MAHADEV MEHER P.N.MOHANTY  / /

VS VS ()

STATE OF ODISHA //

188 WP(C)/0031576/2020 GOLEKH BISWAL SUBRAT MISHRA  / /

VS VS ()

TAHASILDAR, VYASANAGAR //

189 WP(C)/0031577/2020 SUBASH CHANDRA MOHAPATRA JNANA RANJAN KAR  / /

VS VS ()

IPSITA PARIDA //

190 WP(C)/0031578/2020 PINAKI MOHAPATRA SIDHESWAR MOHANTY  / /

VS VS ()

SUBHASMITA MOHAPATRA //

191 WP(C)/0031579/2020 MAA SUBARAN BARAHI TRANSPORT CHITTARANJAN PATTNAIK  / /

VS VS ()

STATE OF ODISHA //

192 WP(C)/0031580/2020 SURATH CHANDRA PRADHAN SUKANTA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

193 WP(C)/0031581/2020 MADAN ROUT S.K.BHANJADEO  / /
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VS VS ()

STATE OF ODISHA //

194 WP(C)/0031582/2020 RAJSHREE RATH D.R.NANDA  / /

VS VS ()

STATE OF ODISHA //

195 WP(C)/0031583/2020 RAMAKANTA JENA S.K.NAYAK  / /

VS VS ()

ADHAR HOUSING FINANCE LOMITED //

196 WP(C)/0031584/2020 PRAFULLA RANA ASHOK KUMAR ROUT  / /

VS VS ()

UNION OF INDIA //

197 WP(C)/0031585/2020 BHAJA NAIK @ HARIJAN J.N.PANDA  / /

VS VS ()

THE COLLECTOR, KALAHANDI //

198 WP(C)/0031586/2020 SUBASH CHANDRA MOHAPATRA JNANA RANJAN KAR  / /

VS VS ()

IPSITA PARIDA //

199 WP(C)/0031587/2020 HEMANTA KUMAR SAHOO S.K.NAYAK-2, KINTARA  / /

VS VS ()

STATE OF ODISHA //

200 WP(C)/0031588/2020 SUJAY @ SANJAY KUMAR GOPINATH NAYAKSUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

201 WP(C)/0031589/2020 SARANGADHAR SATAPATHY SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

202 WP(C)/0031590/2020 NARAYAN KUMAR NANDA SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

203 WP(C)/0031591/2020 SURESH KUMAR SAHUKAR SWAYAMJIT ROUT  / /

VS VS ()

THE PUBLIC INFORMATION OFFICER CUM DISTRICTWELFARE OFFICER, COLLECTORATE //

204 WP(C)/0031592/2020 KARTIK PADHI SURYAKANTA DASH  / /

VS VS ()
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EXECUTIVE OFFICER, KONARK NOTIFIED AREA COUNCIL(NAC) //

205 WP(C)/0031593/2020 SIKHAR OJHA SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

206 WP(C)/0031594/2020 SATYANARAYAN PATTANAIK SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

207 WP(C)/0031595/2020 FAGUMANI ROUT PRAFULLA CHANDRA DAS  / /

VS VS ()

STATE OF ODISHA //

208 WP(C)/0031596/2020 SUSANTA KUMAR JENA SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

209 WP(C)/0031597/2020 SAMIR KUMAR SAMANTARAY SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

210 WP(C)/0031598/2020 PITAMBAR MALLIK SOUBHAGYA KUMAR DASH  / /

VS VS ()

COMMISSIONER OF ENDOWMENT, ODISHA //

211 WP(C)/0031599/2020 KHITISH KUMAR MOHARANA BISWAJIT NAYAK  / /

VS VS ()

STATE OF ODISHA //

212 WP(C)/0031600/2020 RAJ KISHORE SUBUDHI SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

213 WP(C)/0031601/2020 DEBASIS TADU SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

214 WP(C)/0031602/2020 RASMI RANJAN SAHU SOUBHAGYA KUMAR DASH  / /

VS VS ()

COLLECTOR-CUM-DISTRICT MAGISTRATE, CUTTACK //

215 WP(C)/0031603/2020 CHANDRAMANI JENA NIRANJAN LENKA  / /

VS VS ()

STATE OF ODISHA //
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216 WP(C)/0031604/2020 MANAS RANJAN SAHU SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

217 WP(C)/0031605/2020 SRIBASTCHA SHARMA SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

218 WP(C)/0031606/2020 GANGADHAR DASH ALOK KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

219 WP(C)/0031607/2020 SHITA BARIK SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

220 WP(C)/0031608/2020 NITYANANDA SAHOO SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

221 WP(C)/0031609/2020 SAROJ KUMAR MAHAKUD ASHOK KUMAR SWAIN 1  / /

VS VS ()

STATE OF ODISHA //

222 WP(C)/0031610/2020 MANGULI CHARAN SAHOO SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

223 WP(C)/0031611/2020 BASANTA SINGH SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

224 WP(C)/0031612/2020 SK.GULAM RASUL SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

225 WP(C)/0031613/2020 RANJAN KUMAR BHUYAN SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

226 WP(C)/0031614/2020 MD.YASIM SUBASH CHANDRA PANI  / /

VS VS ()

UNION OF INDIA //

227 WP(C)/0031615/2020 BIJAYA KUMAR BISWAR BIBEKANANDA BHUYAN  / /
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VS VS ()

STATE OF ODISHA //

228 WP(C)/0031616/2020 M/S. VEDANTA LTD. TANMAY MISHRA  / /

VS VS ()

STATE OF ODISHA //

229 WP(C)/0031617/2020 SURESH CHANDRA BEHERA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

230 WP(C)/0031618/2020 KRUSHNA CHANDRA KANDI HEMANTA KUMAR MUND  / /

VS VS ()

STATE OF ODISHA //

231 WP(C)/0031619/2020 MANOJAMANJARI NAYAK SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

232 WP(C)/0031620/2020 KADAMBINI DAS SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

233 WP(C)/0031621/2020 SNIGDHA MOHANTY NIRANJAN SINGH  / /

VS VS ()

STATE OF ODISHA //

234 WP(C)/0031622/2020 UTTAM CHARAN MAHANTA SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

235 WP(C)/0031623/2020 KEDARNATH BARIK SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

236 WP(C)/0031624/2020 PRANA KRUSHNA PRASAD SURYA NARAYAN PATNAIK  / /

VS VS ()

STATE OF ODISHA //

237 WP(C)/0031625/2020 SASMITA DAS ARUN KUMAR PATRA  / /

VS VS ()

STATE OF ODISHA //

238 WP(C)/0031626/2020 DHIRENDRA NATH PATRA PRATAP KUMAR BEHERA  / /

VS VS ()
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STATE OF ODISHA //

239 WP(C)/0031627/2020 JAHARLAL TIKRA @ GOUD PRATAP KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

240 WP(C)/0031628/2020 MONALISA KHUNTIA CHINMAYA MOHANTY  / /

VS VS ()

STATE OF ODISHA //

241 WP(C)/0031629/2020 KASIDHAR TIKRA PRATAP KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

242 WP(C)/0031630/2020 NABAKISHORE MALIK DR. J.K.LENKA  / /

VS VS ()

STATE OF ODISHA //

243 WP(C)/0031631/2020 DOULA @ DAULA CHANDRA JAGAT PRATAP KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

244 WP(C)/0031632/2020 BIKRAM KESHARI NEGI @ BIKRAM KISHOR NEGIPRATAP KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

245 WP(C)/0031633/2020 HRUSIKESH SABAT P.K.BEHERA  / /

VS VS ()

UNION OF INDIA //

246 WP(C)/0031634/2020 DEBASISH SAHU PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

247 WP(C)/0031635/2020 SAGAR NAYAK HARIPAD MOHANTY  / /

VS VS ()

STATE OF ODISHA //

248 WP(C)/0031636/2020 PRABIN KUMAR KUANR PRABODHA CH. NAYAK  / /

VS VS ()

STATE OF ODISHA //

249 WP(C)/0031637/2020 AMULYA KUMAR PANI ADITYA PARIDA  / /

VS VS ()

STATE OF ODISHA //
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250 WP(C)/0031638/2020 SUBASH CHANDRA NAIK HARIPAD MOHANTY  / /

VS VS ()

STATE OF ODISHA //

251 WP(C)/0031639/2020 JOSWALA NAGESH BABU BIREN SANKAR TRIPATHY  / /

VS VS ()

UNION OF INDIA //

252 WP(C)/0031640/2020 SCHOOL MANAGING COMMITTEE, BEHERA SAHI PROJECT PRIMARY SCHOOL, RAJMUKUNDAPURPRADEEP KUMAR DAS  / /

VS VS ()

STATE OF ODISHA //

253 WP(C)/0031641/2020 DHANESWAR NAYAK HARIPAD MOHANTY  / /

VS VS ()

STATE OF ODISHA //

254 WP(C)/0031642/2020 KALANDI CHARANA NAYAK PRAMODA KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

255 WP(C)/0031643/2020 SASEE BHOOSAN PATTNAYAK RAKESH KUMAR SARANGI  / /

VS VS ()

EMPLOYMENT PROVIDENT FUND ORGANISATION,BBSR //

256 WP(C)/0031644/2020 SARADA PRASANNA PATRA BANAMALI SAHOO(1)  / /

VS VS ()

STATE OF ODISHA //

257 WP(C)/0031645/2020 BIKRAM KISHORE DAS A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

258 WP(C)/0031646/2020 TRILOCHAN SETH PRATAP KUMAR BEHERA  / /

VS VS ()

STATE OF ODISHA //

259 WP(C)/0031647/2020 DHIREN KUMAR SAHOO A.PATTANAIK  / /

VS VS ()

STATE OF ODISHA //

260 WP(C)/0031648/2020 BRUNDABAN MAJHI ASHOK KUMAR SWAIN -1  / /

VS VS ()

STATE OF ODISHA //

261 WP(C)/0031649/2020 SAIBANI BEWA PRATAP KUMAR BEHERA  / /
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VS VS ()

STATE OF ODISHA //

262 WP(C)/0031650/2020 BIRANCHI NARAYAN BISWAL BIKRAM CHANDRA GHADEI  / /

VS VS ()

UNION OF INDIA //

263 WP(C)/0031651/2020 GAGAN BIHARI ROUTRAY SAMIR KUMAR MISHRA  / /

VS VS ()

STATE OF ODISHA //

264 WP(C)/0031652/2020 GENERAL YOUTH MASS ASSOCIATION BIPLABA P.B.BAHALII  / /

VS VS ()

STATE OF ODISHA //

265 WPCRL/0000131/2020 BANAMALI NAYAK SATYA NARAYAN MISHRA 4 TIHIDI /303 /2020

VS VS ()

STATE OF ODISHA //

266 ABLAPL/0014395/2020 KALU CHARAN SWAIN B.K.NAYAK SATYABADI /381 /2020

VS VS S.D.J.M.,PURI(Puri)

STATE OF ODISHA GR/0003192/2020

267 ABLAPL/0014396/2020 SUBASH CHANDRA PANDA P.R.MISHRA BHADRAK RURAL /367 /2019

VS VS S.D.J.M.,BHADRAK(Bhadrak *)

STATE OF ODISHA GR/0001286/2019

268 ABLAPL/0014397/2020 BIMALA KUMAR SENAPATI@ BIMALA CHANDRA SENAPATIB.K.NAYAK DELANGA /195 /2020

VS VS J.M.F.C.,PIPILI(Puri)

STATE OF ODISHA GR/0000525/2020

269 ABLAPL/0014398/2020 MANJULA SWAIN S.K.MOHANTY KABISURYANAGAR (KODALA) /293 /2020

VS VS J.M.F.C.,KABISURYANAGAR(Ganjam)

STATE OF ODISHA GR/0000287/2020

270 ABLAPL/0014399/2020 SULOCHANA SWAIN SMRUTI RANJAN MOHAPATRA BAIDESWAR /29 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),BANKI(Cuttack)

STATE OF ODISHA GR/0000102/2020

271 ABLAPL/0014400/2020 SADITYA RANASINGH@ SADITYA SINGH SMRUTI RANJAN MOHAPATRA BAIDESWAR /59 /2020

VS VS S.D.J.M.-CIVIL JUDGE (JD),BANKI(Cuttack)

STATE OF ODISHA GR/0000197/2020

272 ABLAPL/0014401/2020 DIPAK KUMAR BEHERA @ DIPAK BEHERA DEEPAK KUMAR SAMANTRAY BIRIDI PS /188 /2020

VS VS ()
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STATE OF ODISHA //

273 ABLAPL/0014402/2020 DIPU @ DEEPAK@ DIPAS KUMAR GHODEI B.K.NAYAK PIPLI /351 /2020

VS VS ()

STATE OF ODISHA //

274 ABLAPL/0014403/2020 BIJAY SUKLA ASHOK KUMAR SAHOO MARINE PS AT JAMBO /142 /2020

VS VS ()

STATE OF ODISHA //

275 ABLAPL/0014404/2020 CHITRASEN LENKA ASHOK KU SHAOO RAJNAGAR /247 /2020

VS VS ()

STATE OF ODISHA //

276 ABLAPL/0014405/2020 SAROJ KUMAR JENA SAROJ RANJAN SUBUDHI DHAULI PS /163 /2020

VS VS ()

STATE OF ODISHA //

277 ABLAPL/0014406/2020 DINA NAIK @ DESH NAIK @ DINESH NAIK B.B.ROUTRAY COLLIERY /341 /2020

VS VS ()

STATE OF ODISHA //

278 ABLAPL/0014407/2020 TOPHAN BEHERA BICHITRA NARAYAN SATAPATHY ABHAYACHANDPUR /95 /2020

VS VS ()

STATE OF ODISHA //

279 ABLAPL/0014408/2020 ROHAN JETHY MANASH RANJAN NAYAK BADAMBADI /237 /2020

VS VS ()

STATE OF ODISHA //

280 ABLAPL/0014409/2020 SIRAJ KHAN @ SK. SIRAJ KHAN SURYAKANTA DWIBEDI JALESWAR /355 /2020

VS VS ()

STATE OF ODISHA //

281 ABLAPL/0014410/2020 SANTOSH KUMAR PRADHAN ROHIT RANJAN RAY BOLAGARH P.S. /190 /2020

VS VS ()

STATE OF ODISHA //

282 ABLAPL/0014411/2020 S.K TAHEER KHAN SEKH ZAKIR HUSSAIN TALABANIA /121 /2020

VS VS ()

STATE OF ODISHA //

283 ABLAPL/0014412/2020 MIRZA ROSHAN BAIG @ BABU MIAN DEEPAK KU SAHOO  /37 /2020

VS VS ()

STATE OF ODISHA //
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284 ABLAPL/0014413/2020 POOJA MUKHERJEE S.S.K.SUBIDHI SAHID NAGAR P.S. /362 /2020

VS VS ()

STATE OF ODISHA //

285 ABLAPL/0014414/2020 RANJITA MALLIK ARUN KUMAR BUDHIA NILGIRI /354 /2020

VS VS ()

STATE OF ODISHA //

286 ABLAPL/0014415/2020 V.SINUBAS RAO ARUNENDRA MOHANTY KHARABEL NAGAR P.S. /206 /2020

VS VS ()

STATE OF ODISHA //

287 ABLAPL/0014416/2020 MANGULU PATRO S.S.RAY -2 KHURDA P.S. /292 /2020

VS VS ()

STATE OF ODISHA //

288 ABLAPL/0014417/2020 JAYADEB NAYAK @ JAYADEV NAYAK SAILABALA JENA DHARMASALA /418 /2020

VS VS ()

STATE OF ODISHA //

289 ABLAPL/0014418/2020 RANJITA MALLIK ARUN KUMAR BUDHIA NILGIRI /351 /2020

VS VS ()

STATE OF ODISHA //

290 ABLAPL/0014419/2020 SOMANATH MALLIK @ JAGA MALLIK DEEPAK KU SAHOO PATTAMUNDAI /364 /2020

VS VS ()

STATE OF ODISHA //

291 ABLAPL/0014420/2020 RAMESH SAHOO@RAMESH CHANDRA SAHOOR.ACHARY KANAS /59 /2020

VS VS ()

STATE OF ODISHA //

292 ABLAPL/0014421/2020 MAHESWATA BHATTAMISHRA PRASANTA KUMAR NANDA KABISURYANAGAR (KODALA) /219 /2020

VS VS ()

STATE OF ODISHA //

293 ABLAPL/0014422/2020 RANJIT KUMAR PRADHAN R.ACHARY KANDHEIGOLE /191 /2020

VS VS ()

STATE OF ODISHA //

294 ABLAPL/0014423/2020 KASINATH SAMAL PARTHA SARATHI NAYAK BINJHARPUR /359 /2019

VS VS ()

STATE OF ODISHA //

295 ABLAPL/0014424/2020 PRAMOD KUMAR LENKA @ PINTU DEEPAK KU SAHOO KENDRAPARA /190 /2020
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VS VS ()

STATE OF ODISHA //

296 ABLAPL/0014425/2020 RAJU@ KHIROD NAIK PARTHA SARATHI NAYAK TALCHER TOWN /392 /2020

VS VS ()

STATE OF ODISHA //

297 ABLAPL/0014426/2020 PADMABATI PRADHAN R.ACHARY KANDHEIGOLE /188 /2020

VS VS ()

STATE OF ODISHA //

298 ABLAPL/0014427/2020 MANGULU @ BANSIDHAR ROUT PARTHA SARATHI NAYAK TALCHER TOWN /408 /2020

VS VS ()

STATE OF ODISHA //

299 ABLAPL/0014428/2020 SAROJ KUMAR NAIK R.ACHARY KANDHEIGOLE /190 /2020

VS VS ()

STATE OF ODISHA //

300 ABLAPL/0014429/2020 MANTU SWAIN SARAT KUMAR JENA KHALLIKOTE /398 /2020

VS VS ()

STATE OF ODISHA //

301 ABLAPL/0014430/2020 AKSHAYA KUMAR SETHY PRAKASH RANJAN BARIK ADVA /65 /2020

VS VS ()

STATE OF ODISHA //

302 ABLAPL/0014431/2020 GIRIJA SANKAR RATH V. NARASINGH CHANDAPUR /131 /2020

VS VS ()

STATE OF ODISHA //

303 ABLAPL/0014432/2020 MAHESH @ MAHESH KHAITAN BIJAYA KUMAR MISHRA PLANTSITE /378 /2020

VS VS ()

STATE OF ODISHA //

304 ABLAPL/0014433/2020 MANMATH MAHALIK SAMARENDRA BAHADUR  / /0

VS VS ()

STATE OF ODISHA //

305 ABLAPL/0014434/2020 GITANJALI BISOYI @ JHUNI BISOI SURYAKANTA DWIBEDI PHULBANI TOWN /128 /2020

VS VS ()

STATE OF ODISHA //

306 ABLAPL/0014435/2020 HEMANTA KUMAR DAS DEEPAK KU SAHOO PATKURA /277 /2020

VS VS ()
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STATE OF ODISHA //

307 ABLAPL/0014436/2020 LAXMIDHAR SAHOO HIMANSU BHUSAN SUTAR CHANDABALI /208 /2020

VS VS ()

STATE OF ODISHA //

308 ABLAPL/0014437/2020 CHANDAN KUMAR BEHERA DURGA PRASAD PATTANAIK NILGIRI /342 /2020

VS VS ()

STATE OF ODISHA //

309 ABLAPL/0014438/2020 SANGRAM SAMAL SURESH KUMAR JENA BARI /220 /2020

VS VS ()

STATE OF ODISHA //

310 ABLAPL/0014439/2020 ALOK KUMAR MOHANTY PABITRA KUMAR NAYAK RENGALI DAM SITE /149 /2020

VS VS ()

STATE OF ODISHA //

311 ABLAPL/0014440/2020 JADA @ GOBINDA CHANDRA NAYAK ASIT KU JENA SIMULIA /265 /2020

VS VS ()

STATE OF ODISHA //

312 ABLAPL/0014441/2020 TENGE BAHADUR @ RAJKAPUR BAHADUR PABITRA KUMAR NAYAK RAGHUNATHPALI /252 /2020

VS VS ()

STATE OF ODISHA //

313 ABLAPL/0014442/2020 PRATAP KUMAR BEHERA PRASANNA KU. MISHRA TUMUSINGA /156 /2020

VS VS ()

STATE OF ODISHA //

314 ABLAPL/0014443/2020 ABID HUSSAIN PABITRA KUMAR NAYAK PLANTSITE /370 /2020

VS VS ()

STATE OF ODISHA //

315 ABLAPL/0014444/2020 PRADEEP BEHERA PRASANNA KU. MISHRA TUMUSINGA /155 /2020

VS VS ()

STATE OF ODISHA //

316 ABLAPL/0014445/2020 SUDHIR ROUTRAY JITENDRA SAMANTARAY KHURDA SADAR /128 /2020

VS VS ()

STATE OF ODISHA //

317 ABLAPL/0014446/2020 SEBATI @ TIKILI SAHOO S.K.NAYAK-2 KENDRAPARA /262 /2020

VS VS ()

STATE OF ODISHA //
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318 ABLAPL/0014447/2020 BHAGABAN HEMBRAM B.S.DASPRIDA BERHAMPUR /28 /2020

VS VS ()

STATE OF ODISHA //

319 ABLAPL/0014448/2020 PRAVAKAR BEHERA DURGA PRASAD PATTANAIK NILGIRI /342 /2020

VS VS ()

STATE OF ODISHA //

320 ABLAPL/0014449/2020 PRABHUDUTTA SATPATHY PRASANNA KUMAR NANDA CDA-II /32 /2020

VS VS ()

STATE OF ODISHA //

321 ABLAPL/0014450/2020 BINODINI BEHERA SURYAKANTA DWIBEDI JALESWAR /356 /2020

VS VS ()

STATE OF ODISHA //

322 ABLAPL/0014451/2020 SUJANA BEHERA ASHOK SAHOO HARABHANGA /123 /2020

VS VS ()

STATE OF ODISHA //

323 ABLAPL/0014452/2020 SATRUGHANA KATUALA PRAVASH CH JENA BHOGRAI /236 /2020

VS VS ()

STATE OF ODISHA //

324 ABLAPL/0014453/2020 ASHOK MALIK PRAMODA KUMAR MISHRA PATTAMUNDAI /427 /2020

VS VS ()

STATE OF ODISHA //

325 ABLAPL/0014454/2020 SURESH @ PINTU DALAI ASIT KUMAR JENA BHOGRAI /191 /2020

VS VS ()

STATE OF ODISHA //

326 ABLAPL/0014455/2020 DAMBHU BARADIA SUBASH CHANDRA PUSPALAKA KEONJHAR SADAR /294 /2020

VS VS ()

STATE OF ODISHA //

327 ABLAPL/0014456/2020 DHARMA PRAKASH MOHAPATRA BASISTHA PATTANAYAK KENDRAPARA /273 /2020

VS VS ()

STATE OF ODISHA //

328 ABLAPL/0014457/2020 JOGENDRA NAYAK @ JOGINDRA NAYAK SAILABALA JENA DHARMASALA /418 /2020

VS VS ()

STATE OF ODISHA //

329 ABLAPL/0014458/2020 GADADHAR SAHOO S.K.BHANJADEO KHURDA P.S. /389 /2020
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VS VS ()

STATE OF ODISHA //

330 ABLAPL/0014459/2020 DINESH KUMAR @ NAIK J.N.PANDA KHARIAR /193 /2020

VS VS ()

STATE OF ODISHA //

331 ABLAPL/0014460/2020 PRASANTA KUMAR PRADHAN SABYASACHI MISHRA AIR FIELD P.S. /59 /2020

VS VS ()

STATE OF ODISHA //

332 ABLAPL/0014461/2020 CHANDAN KUMAR MOHANTY S.K.BHANJADEO KHURDA SADAR /146 /2020

VS VS ()

STATE OF ODISHA //

333 ABLAPL/0014462/2020 MUNA@ PAPU NAIK ARUN KUMAR DAS-1 MOTANGA /215 /2020

VS VS ()

STATE OF ODISHA //

334 ABLAPL/0014463/2020 SK. LEJAM @ SK. NEJAMUDDIN SATYA NARAYAN MISHRA - 4 BASUDEVPUR /281 /2020

VS VS ()

STATE OF ODISHA //

335 ABLAPL/0014464/2020 MRUTYUNJAYA NAYAK SATYA NARAYAN MISHRA -4 BHADRAK TOWN /344 /2020

VS VS ()

STATE OF ODISHA //

336 ABLAPL/0014465/2020 PRADIPTA KUMAR SATPATHY PRASANNA KUMAR NANDA CDA-II /32 /2020

VS VS ()

STATE OF ODISHA //

337 ABLAPL/0014466/2020 DILLIP KUMAR BISWAL @ DILLIP BISWAL B.K.NAYAK DELANGA /149 /2020

VS VS ()

STATE OF ODISHA //

338 ABLAPL/0014467/2020 SRIBASTSA @ BACHHA ROUT BASISTHA PATTANAYAK KENDRAPARA /273 /2020

VS VS ()

STATE OF ODISHA //

339 ABLAPL/0014468/2020 PADMALOCHAN PALEI B.N.MOHAPATRA RAIRANGPUR (RURAL) /132 /2020

VS VS ()

STATE OF ODISHA //

340 ABLAPL/0014469/2020 PANKAJ KUMAR ROUTRAY AJAYA KUMAR MOHARANA MAHANGA /164 /2019

VS VS ()
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STATE OF ODISHA //

341 ABLAPL/0014470/2020 SUDAM @ SUDARSAN TADA S.K.BHANJADEO KHURDA SADAR /174 /2020

VS VS ()

STATE OF ODISHA //

342 ABLAPL/0014471/2020 SANTANU SAMATRAY @ SANTANU KUMAR SUNDARAYJANGYA PRAKASH PARIDA KANAS /187 /2020

VS VS ()

STATE OF ODISHA //

343 ABLAPL/0014472/2020 REENA KUMARI JENA @ RINA B.S.RAYAGURU BHUBANESWAR VIGILANCE /31 /2020

VS VS ()

STATE OF ODISHA(VIG.) //

344 ABLAPL/0014473/2020 ALOK KUMAR MOHANTY PABITRA KUMAR NAYAK RENGALI DAM SITE /148 /2020

VS VS ()

STATE OF ODISHA //

345 ABLAPL/0014474/2020 JUJESTHI SAHU J.N.PANDA MUDANPUR RAMPUR /169 /2020

VS VS ()

STATE OF ODISHA //

346 ABLAPL/0014475/2020 S.K.IMRAN AHMED S.ROUT  / /0

VS VS ()

STATE OF ODISHA //

347 ABLAPL/0014476/2020 SANGRAM KESHARI SAHU @ SAHOO HIMANSHU SEKHAR PANDA BASUDEVPUR /264 /2020

VS VS ()

STATE OF ODISHA //

348 WPC(OAC)/0000591/2019 BIKRAM KUMAR BISOI M/S.KISHORE CHANDRA PRADHAN  / /

VS VS ()

STATE OF ODISHA //

349 WPC(OAC)/0001018/2019 LAKSHMI NARAYAN BEHERA M/S.SABYASACHI TRIPATHY  / /

VS VS ()

STATE OF ODISHA //

350 WPC(OAC)/0001122/2019 DR.RANJAN KUMAR MOHANTY M/S.KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

351 WPC(OAC)/0001689/2017 JAGANNATH AICH M/S.SASWATI MOHAPATRA  / /

VS VS ()

STATE OF ODISHA //
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352 WPC(OAC)/0002952/2018 ULLAS KUMAR DAS M/S.KALI PRASANNA MISHRA  / /

VS VS ()

STATE OF ODISHA //

353 CONTC(CPC)/0000086/2015 ASHOK KUMAR BEHERA M/S.HARA PRASAD RATH  / /

VS VS ()

SCHOOL AND MASS EDUCATION //
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SL. IA NO NAME OF PETNR./APPEL COUNSEL FOR PETNR./APPEL
NO. MAIN CASE NO NAME OF O.P./APPEL COUNSEL FOR O.P. PETNR./APPEL

1 119/2020 MD.IQUBAL-MP P.C KAR

CMAPL/251/2020

2 120/2020 MINA KETAN BEHERA-MP JYOTIRMAYA SAHOO

MATA/178/2019

3 121/2020 PRIYADARSINI SAHU-MP M/S.R.P.PATTNAIK

MATA/63/2017

4 192/2020 SMITARANI KHUNTIA-MP LALATENDU SAMANTARAY

TRP(C)/196/2020

5 194/2020 BIKRAM KUMAR BISOI-MP M/S.KISHORE CHANDRA PRADHAN

WPC(OAC)/591/2019

6 195/2020 JAGANNATH AICH-MP M/S.SASWATI MOHAPATRA

WPC(OAC)/1689/2017

7 197/2020 SHUVASHREE SUVASMITA SAHU-MP DEBENDRA KUMAR SAHOO 1

RPFAM/83/2020

8 198/2020 SAKUNTALA PARIDA-MP SUSANTA KUMAR PRADHAN 2

RPFAM/125/2020

9 199/2020 SATYA KUMAR HATI-MP AMITAV TRIPATHY

RPFAM/126/2020

10 200/2020 SATYA KUMAR HATI-MP AMITAV TRIPATHY

RPFAM/126/2020

11 452/2020 MURALI SETHY-MP AMIYA KUMAR MISHRA

RSA/328/2006

12 453/2020 MURALI SETHY-MP

RSA/328/2006

13 454/2020 MURALI SETHY-MP

RSA/328/2006

14 499/2020 KENDU @ JAIRAM BARI-MP N.R.ROUT

CRLREV/439/2020

15 500/2020 KENDU @ JAIRAM BARI-MP N.R.ROUT

CRLREV/439/2020

16 501/2020 SANGEETA SWAIN@SAHOO-MP BIJAYA KUMAR RAGADA

CRLREV/441/2020

17 612/2020 BISWANATH SAHOO-MP NARAYAN DASH

CMP/628/2020

18 613/2020 SWATI SATYANITA MISHRA-MP M/S.PRAFULLA KUMAR RATH

CMP/193/2017

19 614/2020 NABA PATRA-MP TANMAY MISHRA

CMP/629/2020

20 708/2020 THE DIVISIONAL MANAGER, M/S. ORIENTAL INSURANCE CO. LTD.-MPPRAKASH KU.MOHANTY

FAO/605/2020

21 1104/2020 HARSHA BARDHAN BEHERA-MP MOHENDRA KUMAR MOHAPATRO

CRLMC/1627/2020

22 1105/2020 MUKESH KUMAR PANDI @MOSKHYA-MP JUGAL KISHORE PANDA

CRLMC/1628/2020

23 1129/2020 MANOJ MOHAPATRA-MP ASHOK SAHOO

BLAPL/5497/2020

24 1130/2020 BALARAM PRADHAN-MP PRATYUSHA NAIDU

BLAPL/5032/2020

25 1132/2020 SATYA ROUT-MP M/S.GAJENDRANATH ROUT, ASHOK SAHOO

CRLA/13/2018

26 1133/2020 SUSHANTA BAGAL-MP NILA MADHAB PRAHARAJ
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CRLA/585/2020

27 1134/2020 SUSHANTA BAGAL-MP NILA MADHAB PRAHARAJ

CRLA/585/2020

28 1135/2020 PITAMBER PATRA-MP M/S.SMRUTI R.MOHAPATRA

CRLA/347/2012

29 1136/2020 PITAMBER PATRA-MP M/S.SMRUTI R.MOHAPATRA

CRLA/347/2012

30 1137/2020 RABI NAYAR@RABI NAIR-MP M/S.SK.ZAFARULLA

CRLA/371/2017

31 1279/2020 SUDAM @ SUDAM CHARAN BEHERA-MP KALIPATARU PANIGRAHI

MACA/741/2020

32 1280/2020 SUDAM @ SUDAM CHARAN BEHERA-MP KALIPATARU PANIGRAHI

MACA/741/2020

33 1281/2020 THE DIVISIONAL MANAGER, M/S. NATIONAL INSURANCE CO. LTD.-MPPRAMOD KUMAR TRIPATHY

MACA/576/2020

34 1282/2020 DIVISIONAL MANAGER, NEW INDIA ASSURANCE CO. LTD.-MPM/S.P.K.PANDA

MACA/753/2019

35 1519/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/688/2020

36 1520/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/688/2020

37 1521/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/688/2020

38 1522/2020 STATE OF ORISSA-MP ADDL. GOVT. ADVOCATE

WA/689/2020

39 1523/2020 STATE OF ORISSA-MP ADDL. GOVT. ADVOCATE

WA/689/2020

40 1524/2020 STATE OF ORISSA-MP ADDL. GOVT. ADVOCATE

WA/689/2020

41 1525/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/690/2020

42 1526/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/690/2020

43 1527/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WA/690/2020

44 1528/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/691/2020

45 1529/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/691/2020

46 1530/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/691/2020

47 1531/2020 STATE OF ODISHA-MP SENIOR STANDING COUNSEL (S AND ME)

WA/691/2020

48 1532/2020 STATE PROJECT DIRECTOR, OPEPA, (NOW OSEPA)-MP SENIOR STANDING COUNSEL (S AND ME)

WA/692/2020

49 1533/2020 STATE PROJECT DIRECTOR, OPEPA, (NOW OSEPA)-MP SENIOR STANDING COUNSEL (S AND ME)

WA/692/2020

50 1534/2020 STATE PROJECT DIRECTOR, OPEPA, (NOW OSEPA)-MP SENIOR STANDING COUNSEL (S AND ME)

WA/692/2020

51 13675/2020 PRAKASH CHANDRA PANDA-MP DIPTI RANJAN BHOKTA

WP(C)/31490/2020

52 13676/2020 RAKESH SAHU-MP SAILABALA JENA

WP(C)/31364/2020

53 13677/2020 BHARAT MATA SELF HELP GROUP-MP SIDHARTH PRASAD DAS

WP(C)/31492/2020

54 13678/2020 BENUDHAR RAY-MP PRASANTA KUMAR MISHRA

WP(C)/31504/2020

55 13679/2020 MANGULI CHARAN BEHERA-MP PRASANTA KUMAR MISHRA

WP(C)/31505/2020

56 13680/2020 SANTOSH KUMAR PRADHAN-MP PRASANTA KUMAR MISHRA

WP(C)/31506/2020

57 13681/2020 PRADEEP KUMAR PATI-MP L.K.MOHANTY

WP(C)/31511/2020
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58 13682/2020 BALUNKESWAR SAHOO-MP HIMANSHU BHUSAN DASH

WP(C)/31514/2020

59 13683/2020 BUDHIMANTA SAHOO-MP MOHIT AGARWAL

WP(C)/31516/2020

60 13684/2020 RAJESH PATI-MP M.PRATAP @ PRATAP KUMAR MOHAPATRA

WP(C)/31517/2020

61 13685/2020 CHAKRADHAR PADHI-MP TAPAS KUMAR ACHARYA

WP(C)/31520/2020

62 13686/2020 ASWINI KUMAR DHAR-MP M/S.PRASANTA KUMAR MISHRA

WP(C)/2246/2020

63 13687/2020 STATE OF ODISHA-MP ADDL. GOVT. ADVOCATE

WP(C)/31521/2020

64 13688/2020 AKSHAYA KUMAR SAMAL-MP M/S.NIRMAL RANJAN ROUTRAY

WP(C)/3464/2018

65 13689/2020 SUKRUTI MANGAL-MP PRADEEP KUMAR DAS

WP(C)/31525/2020

66 13690/2020 SHANKAR DAS-MP SIBA PRASAD SETHY

WP(C)/28791/2020

67 13691/2020 KRUPASINDHU NAYAK @ NAHAK-MP BHASKAR CHANDRA PANDA

WP(C)/31527/2020

68 13692/2020 SOUMYA RANJAN GAHAN-MP K.K.SWAIN

WP(C)/31529/2020

69 13693/2020 UNION OF INDIA-MP M/S. SUDHIR KUMAR PATRA, BIRAJA PRASANNA SATAPATHY

WP(C)/2887/2020

70 13694/2020 BHAGABAN SAHU-MP SUBHRANSU BHUSAN MOHANTY

WP(C)/31530/2020

71 13695/2020 ASIT KUMAR SUTAR-MP K.K.SWAIN

WP(C)/31532/2020

72 13696/2020 TRINATH PRADHAN-MP SANGRAM JENA

WP(C)/15248/2020

73 13697/2020 JASODA BISWAS-MP U.C.JENA

WP(C)/31533/2020

74 13698/2020 SUDARSHAN MEHER-MP M/S.TRILOCHAN NANDA

WP(C)/25733/2019

75 13699/2020 ATC TELECOM INFRASTRUCTURE PRIVATE LTD.-MP M/S.SAMARENDRA MOHANTY

WP(C)/7911/2017

76 13700/2020 TUNI NAIK-MP ABHIRAM SWAIN

WP(C)/31534/2020

77 13701/2020 ATC TELECOM INFRASTRUCTURE PVT.LTD.-MP M/S.SAMARENDRA KUMAR MOHANTY

WP(C)/7894/2017

78 13702/2020 TUNI NAIK-MP ABHIRAM SWAIN

WP(C)/31534/2020

79 13703/2020 ATC TELECOM INFRASTRUCTURE PRIVATE LTD.-MP M/S. SAMARENDRA KUMAR MOHANTY

WP(C)/6165/2017

80 13705/2020 TEJRAJ HOTA-MP AMITABH PRADHAN

WP(C)/17085/2020

81 13706/2020 MOHAN SAHU-MP S.PATTANAIK

WP(C)/31536/2020

82 13707/2020 BISHNU PRASAD PAIKARAY-MP SHASHI BHUSAN JENA

WP(C)/31537/2020

83 13708/2020 HATIM SAHA-MP PRAVASH CH. JENA

WP(C)/31538/2020

84 13709/2020 PURUSOTTAM TARAI-MP KHIROD K.ROUT

WP(C)/31539/2020

85 13710/2020 BISWAJIT BISWAL andANR-MP M/S.NIRANJAN PRASAD PATRA

WP(C)/6963/2012

86 13711/2020 BIJAYA KUMAR RAGADA-MP S.P.MISRA

WP(C)/9095/2020

87 13712/2020 BIJAYA KUMAR RAGADA-MP MR.BIJAYA KUMAR RAGADA (IN PERSON)

WP(C)/9095/2020

88 13713/2020 MAHENDRA OJHA-MP BASUDEV PUJARI

WP(C)/31543/2020

89 13714/2020 M/S. LOFTY OPTICAL INDUSTRIES-MP IPSIT AUROBINDO ACHARYA
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WP(C)/13622/2020

90 13715/2020 AMIT KUMAR JAIN-MP M/S.KEDAR KUMAR DASH

WP(C)/18281/2019

91 13717/2020 NITYANANDA BEHERA-MP PRASANTA KUMAR NANDA

WP(C)/13886/2020

92 13718/2020 NIRMAL CHANDRA SAHOO-MP ALOK KUMAR MOHAPATRA

WP(C)/31550/2020

93 13720/2020 BHABANI SHANKAR MISHRA-MP ASHIS KUMAR MISHRA

WP(C)/31551/2020

94 13721/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11167/2020

95 13722/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11167/2020

96 13723/2020 HEMANTA KUMAR PRUSTY-MP SATYABRATA MOHANTY

WP(C)/31554/2020

97 13724/2020 LINGARAJ INSTITUTE OF ALLIED MEDICAL SCIENCE-MPBIRAJA PRASANNA DAS

WP(C)/31560/2020

98 13725/2020 ANAM BHOI-MP U.C.MISHRA

WP(C)/31566/2020

99 13726/2020 CHINMAYA RANJAN RAM-MP BISWABIHARI MOHANTY

WP(C)/31571/2020

100 13727/2020 CREATIVE INSTITUTE OF ALLIED MEDICAL SCIENCE-MPBIRAQJA PRASANNA DAS

WP(C)/31572/2020

101 13728/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11166/2020

102 13729/2020 SUBASH CHANDRA MOHAPATRA-MP JNANA RANJAN KAR

WP(C)/31577/2020

103 13730/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11166/2020

104 13731/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11171/2020

105 13732/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11171/2020

106 13733/2020 SURESH CHAND JAIN-MP SREEJIT MOHANTY

WP(C)/19882/2020

107 13734/2020 RAMAKANTA JENA-MP S.K.NAYAK

WP(C)/31583/2020

108 13735/2020 MARR MUNNING ASHRAM-MP PARTHA MUKHERJI

WP(C)/8059/2020

109 13736/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11169/2020

110 13737/2020 BHAJA NAIK @ HARIJAN-MP J.N.PANDA

WP(C)/31585/2020

111 13738/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11169/2020

112 13739/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11170/2020

113 13740/2020 SUBASH CHANDRA MOHAPATRA-MP JNANA RANJAN KAR

WP(C)/31586/2020

114 13741/2020 KOKILA DIBYA-MP D.P.MOHANTY

WP(C)/11170/2020

115 13742/2020 SURESH KUMAR SAHUKAR-MP SWAYAMJIT ROUT

WP(C)/31591/2020

116 13743/2020 KARTIK PADHI-MP SURYAKANTA DASH

WP(C)/31592/2020

117 13744/2020 FAGUMANI ROUT-MP PRAFULLA CHANDRA DAS

WP(C)/31595/2020

118 13745/2020 KHITISH KUMAR MOHARANA-MP BISWAJIT NAYAK

WP(C)/31599/2020

119 13746/2020 CHANDRAMANI JENA-MP NIRANJAN LENKA

WP(C)/31603/2020

120 13747/2020 RASMI RANJAN SAHU-MP SOUBHAGYA KUMAR DASH

WP(C)/31602/2020
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121 13748/2020 SAROJ KUMAR MAHAKUD-MP ASHOK KUMAR SWAIN 1

WP(C)/31609/2020

122 13749/2020 ABDHUT PRADHAN-MP RITA SINGH

WP(C)/31523/2020

123 13750/2020 BIJAYA KUMAR BISWAR-MP BIBEKANANDA BHUYAN

WP(C)/31615/2020

124 13751/2020 M/S. VEDANTA LTD.-MP TANMAY MISHRA

WP(C)/31616/2020

125 13752/2020 KRUSHNA CHANDRA KANDI-MP HEMANTA KUMAR MUND

WP(C)/31618/2020

126 13753/2020 SNIGDHA MOHANTY-MP NIRANJAN SINGH

WP(C)/31621/2020

127 13754/2020 MONALISA KHUNTIA-MP CHINMAYA MOHANTY

WP(C)/31628/2020

128 13755/2020 DEBASISH SAHU-MP PRABODHA CH. NAYAK

WP(C)/31634/2020

129 13756/2020 HRUSIKESH SABAT-MP P.K.BEHERA

WP(C)/31633/2020

130 13757/2020 PRABIN KUMAR KUANR-MP PRABODHA CH. NAYAK

WP(C)/31636/2020

131 13758/2020 SCHOOL MANAGING COMMITTEE, BEHERA SAHI PROJECT PRIMARY SCHOOL, RAJMUKUNDAPUR-MPPRADEEP KUMAR DAS

WP(C)/31640/2020

132 13759/2020 JOSWALA NAGESH BABU-MP BIREN SANKAR TRIPATHY

WP(C)/31639/2020

133 13760/2020 KALANDI CHARANA NAYAK-MP PRAMODA KUMAR MISHRA

WP(C)/31642/2020

134 13761/2020 SARADA PRASANNA PATRA-MP BANAMALI SAHOO(1)

WP(C)/31644/2020

135 13762/2020 GAGAN BIHARI ROUTRAY-MP SAMIR KUMAR MISHRA

WP(C)/31651/2020

136 13763/2020 GENERAL YOUTH MASS ASSOCIATION-MP BIPLABA P.B.BAHALII

WP(C)/31652/2020

137 13765/2020 GANDHI PATHAGAR-MP DILLIP KUMAR PRADHAN

WP(C)/31501/2020

138 502/2020 ROHIT KHERWAR-MP

CRLREV/339/2020

139 503/2020 ROHIT KHERWAR-MP

CRLREV/333/2020

140 504/2020 ROHIT KHERWAR-MP

CRLREV/338/2020

141 505/2020 ROHIT KHERWAR-MP

CRLREV/325/2020

142 1055/2020 NANDA@NANDA KISHORE BHUYAN-MP

ABLAPL/11848/2018

143 1056/2020 BIBHISAN MALLICK @ BIBI MALLICK-MP

ABLAPL/11404/2020

144 1057/2020 SANGHARSH KUMAR PANDA-MP

ABLAPL/4971/2020

145 1058/2020 SAMBHU PRADHAN-MP

ABLAPL/12271/2020

146 1059/2020 DHANESWAR KATHARA-MP

ABLAPL/11219/2020

147 1060/2020 RATNAKAR JENA-MP

ABLAPL/7923/2020

148 1061/2020 JAGANNATH SAHOO-MP

ABLAPL/8919/2019

149 1062/2020 KEDAR NATH BEHERA-MP

ABLAPL/12742/2020

150 1127/2020 SK.MEHERBAN-MP

BLAPL/7175/2020

151 1128/2020 RITURANJAN DEEP-MP

BLAPL/6475/2019

152 13704/2020 ACHYUTANANDA DASH-MP RAMA KRISHNA BISOI

Page 5/6



WP(C)/28176/2020

153 13716/2020 BHAKTA SETHY-MP

WP(C)/27881/2020

154 13719/2020 PREMA CHANDRA BEHERA-MP

WP(C)/27907/2020

155 13764/2020 PV CONSTRUCTIONS-MP

WP(C)/29296/2020
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